(d) whether this loan was also sanctioned as per guidelines of HUDCO; and
(e) itnot, the reasons therefor?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION (KUM/—\RI SELJA) :
(a) Housing and Urban Development Corporation Ltd. (HUDCO) has reported that no
discrepancy in the sizes of flats has been found either by HUDCO or HUDCO appointed agency
during site inspection of group housing project-"Metropolis City™ at pant MNagar, Rudrapur,
Uttarakhand under the Scheme No. 19409,

(b)  As reported by State Infrastructure and Industrial Development Corporation of
Uttarakhand Ltd. (SIDCUL), M/s Assotech Supertech owes Rs. 37,30,02,077/- to SIDCUL
against land premium and is defaulting in payment of Rs. 14,05,13,133/- and interest of Rs.
2,60,93,588/- as on 31.3.2010.

(c) Mo enguiry has been made by Ministry of Housing and Urban Poverty Alleviation in

the matter so far.
(d) HUDCO has reported that it had sanctioned the loan as per its guidelines.
Irregularities committed by top hotels in Delhi

2267. SHRI SATYAVRAT CHATURVEDI: Will the Minister of URBAN DEVELOPMENT he

pleased to state:

(a) whether top hotels in Delhi owe hundreds crores of rupees to the Government as on

date;
(b) it so, the names of the defaulting hotels;
(c) the steps taken by Government to recover the outstanding dues; and

(d) the details of other irregularities committed by these hotels which have come to the
Government’s notice?

THE MIMNISTER OF STATE IN THE MIMNISTRY OF URBAN DEVELOPMENT (SHF{l SAUGATA
RAY) : (&) Yes Sir, according to Comptroller and Auditor General Report No. 6 of 2000-10.

(b)  Themajor defaulting hotels include:
(1)  Bharat Hotel, Barakhamba Avenue,
(2)  Samrat Hotel, Chanakya Puri,

(3)  Le-Meridien Hotel, Connaught Place,
(4)  Taj Mansingh Hotel, han Singh Road,
(5) Claridges Hotel, Aurangzeb Road,
(6)  Ashoka Hotel, Chanakya Puri,

(7)  TajPalace Hotel, Dhaula Kuan,

(8) Janpath Hotel, Connaught Place,
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(9)  Park Roval Hotel, Nehru Place,

(10) Vasant Continental (now named as Jai Prakash Hotel), Vasant Lok
(1) Unison (Grand Hyatt), Vasant Kunj

(12) Krishna Continental, Malviya Nagar

(13)  M/s Picadally Hotel, District Centre, Janak Place, and

(14)  Sewa Hotel, Community Centre, Pitam Pura.

(c) The major part of the dues outstanding to Land and Development Office is from
hotels constructed on land allotted to NDMC, ITDC and DDA. Meetings were held with
representatives of those organizations/agencies to expedite recovery of the dues.
Breach/misuse notice, demand letter for misuse/unauthorized construction and show-
cause notice have been issued depending upon the nature of each case. DDA has reported
that defaulter notices and non-recovery certificates have been issued for recovery of pending
dues.

(d) Some of these hotels have also carried out unauthorized construction and
misusing the premises by conducting activities other than prescribed in the allotment letter/lease
deed.

Drop in groundwater resources

2268. SHRIMATI SHOBHANA BHARTIA: Will the Minister of WATER RESOURCES be
pleased to state:

(a) whether there has been a dramatic drop in groundwater resources in Northern India
in the last six-seven years;

(b) ifso, the details thereof and the reasons therewith;

(c) whether the groundwater levels have drastically dropped in the heavily farmed
agricultural belts at rate of 1.6 inches (4 centimeters) per year between August 2002 and
October 2008 even during normal rainfall; and

(d) the steps taken by Government to promote sustainable use of groundwater?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT
PALA) : (a) and (b) As per the assessment of ground water resources carried out by the
Central Ground Water Board (CGWB) jointly with States in 2004, abhout 1% of the
blocks/talukas/mandals in the country are over-exploited where withdrawal of ground water in
excess of natural recharge has been responsible for depletion in ground water levels in various
parts of the country including Northern States.

(c) The CGWB has made a comparative study of depth to water level of pre-Monsoon
(ApriI/May) 2000 with the mean water level of last seven years (Pre-Monsoon 2002 - Pre-
Monsoon 2008) for north Indian States/Uts namely Bihar, Haryana, Himachal Pradesh, Jammu
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